
OFFl(7l'I OF THE CHIEF Jl'DI(T|Al. i\'lAGlSTR/\'l'l'I.
CICNTRAI. DlSTRl("l'. DICLI-H

ORDI-IR

Sub: Duty Roster of Evening (Tourt for the month of October-2024.

Pursuant to the lcttcr No. 35-"I)tIL'-‘G214.-"IFiivc. Cntirl.-"()9 dated
I0-til-2()(i0. No.1 l75t):'(ia2./\.’I I-I2|a).=5Q()/U‘) dated Z5-()3-2tl()0 and
No. 3053-63tDI-{(‘/[J.lSfLi-7/20I4 dated lh-08-ZUI4 ofthe Htnfblc High Court

of Delhi. New Dclhi and as approved by I.d. District & Sessions Judge t HQ).
Dctlii. it is hcrehy ordered that the i’0|lm\-iiig Ld. .Iudicial ()flic<:|'s_ ('cnti"aI

District 8: West District. shall hold i?\~'cn||n1 Counts train tlfititt PM In ()7-‘lift

PM for the month 0t‘Oct0h0r-2024.

Evening (‘ourt Name of Ld. Judicial ()fficcrs
Numbers.

I

Z

3

4

5

(J

-

I’

Sh. Mayank Mitial. ACJM. Central District. THC

Sh. Apuun-' (iupta. .IMF(" Central [)i.~;trit:t. THC

Sh, Vinod lsLumai'. .H\/II-'('. ('ci1tral District. '1'] It‘

DI‘. Raj Islumm Singh. JMI-"C. (.‘cittraI District. Tl IC

Ms. l(ir<ntd@ep l(ai|r_ IMT-'(I. Wt-at l)istt'iLt. 'l'H(l

Sh. Ankit Karan Singh . _ll\/IFC. West Disltict. TI IC

Nntmlix crv Pr<:.<idii"ig Oliiccr0l‘ii\'eiti11;1(‘tmi"t will he assistcti by |1iS/|1Cl'(W\il1

Court staffcnnsisting of Reader, One StcnugrapI1cr& ()ne()1'dei'l_v.

'¢.‘l"' .,

(lust |.\-it (;1't>'t".u
Chicllltitlicial Magistrate

Ccntrai District.’I‘I-IL‘. Dcihi

Ti. '
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_ _ » .’C_ll\/I/Ceiiti'a|/2t]24 Datedt _ ~‘__ H (-__‘ ‘-

the l.d. Registrar (icneral. I-|on'h|e High Court ol‘ Delhi. New Delhi
t'l'liroiigh l,(l Principal District & Sessions Jutlgc. tl-IQ). Delhi)
l'hc Ld. Principal District & Sessions Judge. All DlSlTlt.‘l.
'l'he l.tl. Otticer liichargc. Pool Car. THC, Delhi.
the Commissioner oi‘ Police. Delhi.
'l‘hc Ld. C.Il\/ls. All District.
l'hc (')t'licer concerned nith the request to §\L'lIt.l the name oi‘ stall"'coiirt
~.talTa|oiig\vitl1 tletatls oltlajts that they l‘lt‘l\'i.‘ attended ‘hold the Iiveiiing
Court in the nionth ol‘ October-202-t as per prol‘oriiia. throtigh their
respectiflc _Coiirt /otlice directljv to the otlicc ol'cunceriied l.d. Principal
District & Sessiuiis Judge so that payment 0|‘ special allowances is not
rlelayed.
'l'he St3Cl‘Clfll'}'_ Delhi Legal Sciwice /\i1thurit); Central and West District.
Delhi.
The Aclininistratix-e Civil Judge. (‘entral District. Delhi
‘l'hc DCP (Central. North! Delhi ('l‘lirough the ollice of the
Coininissionei' ot‘ Police. Delhi
'l he Director ot‘ proseciition. Delhi
'l'lic Sr Accounts oljticci. Central and West District ttlirougli
cunceined 1. ~
The At) (.1)/Bl'Ell1l2ll liichargc. Aclininistration Branch. Computer Branch.
tieiieral Braiicli. Care Taking Branch. Pool Car. "ll IC.
The Ulticcr tncharge. Computer Branch. witli the request to dcpute
siitlicient stall‘ for the smooth fiinctioiimg olthe hcniiig Cotii't.~t. 'I‘l-IL‘.
Delhi
The Otlicer lncharge. Care 'l‘al\"ing Branch. l‘llC \.\'llll the request to
tlepiite siifiicieiit stall‘ tbr smooth liinctioniiig of the livening Courts.
Tl IC. Delhi
The A. ()_ (,1 ). Jiiclicial I-iranch tCeiiti"al & West Districti. Tis Ila/.ai'i
Courts. l)cllii.
the /\()t.l|-’Bi"aiicli |tlC|1€ll't.!L‘. Cl\'lM ()t'licc. West l)istrict. ll It‘. Delhi.
lhc Sccretar_\". Bar Association. 'l'is Ila/.ari Courts. Delhi.
The PR()1'APR()_ THC. PHC_ KKD. Rohini. Dwai'l\a & Saket Courts.
Delhi.
The /\.(). t.I).-litchai'gc. li\cnii1g (‘ouit (‘ell (‘MM Oilicc. 'l‘l—lC Delhi.
Audit and l~'ine Section. Accoiints Bianch. (‘eittral & West District.
'l‘llC. Delhi.
the Cashier. Cash Branch. Central it West District. ll lC. Delhi .

1-‘or uploading on LAYERS.
I-‘oi’ uploading on centralized web-site tlirougli l../\Yt-IRS.
PS to Ld. Principal Di.sn'ici & Sessions Judge tllQ). Delhi.
Rezitler to‘ C.l!\/t. Central & West District. ])C|lll.
Notice Boa1'd-'()tlice tile. ,

(RASI-IWI (}l’P'l‘i'\)
Chiel‘.IiidiciaI Magistrate

Central Disti‘ict_‘l'llC. Delhi
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